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3207. S W A T \  . VAS\!N- 
DHARA W E :  Wi\\ the PRfME 
MINISTER be pteased to s\i\te : 

(a) the number of branches of 
Super Bazar in Delhi : 

(b) whether the Government have 
a proposal to set up some more 
branchesof Super Bazar in New Delhi 
during the current financial year : 

(c) if SO, the location thereof: 
(d) whether the Governn~ent have 

any proposal to open Consumer 
cooperative stores other than Fair 
Price Shops on the pattern of Super 
Bazars in each and every district i n  
the country ; 

(e) if so: the steps taken thereon : 
and 

(0 if not. the steps taken to consider 
the above proposal ? 

THE MINISTER O F  STATE IN 
THE MINISTRY OF CIVIL SIIP- 
PLIES AND PUBLIC DISTRIBU- 
TION (SHRI KAMALUDDIN 
AHMED) : (a) Super Bazar has 1-34 
llranches (including drugstores) in the 
IJnion Territory of Delhi. 

(b) and (c) The Super Bazar pro- 
poses to open foliowing new branches 
w b j ~ c t  to ava'ilability of suitable 
accomnlodation fr6m Delhl Develop- 
ment Authoriiy and other agencies on  
prescribed/reasonable ratc ;- 

1. A y u ~ g y a n  Nagar 
2. Paiam Vilrage 

. 3. Uttam Nagar 
4.. Bawana'Villsge 
5. Wazfrabad Water Works . 

Colony 

6. Lodhi Road 
7. Siddartha Extension 
8. Vasant Kunj 

(d) to (I) I t  is the function of the 
. State Governments to organise con- 

sumer cooperative stores o n  the pat- 
tern' of Super Bazar within the State. 
The Government ?f India is operating 
r7 Centrally Sponsored Scheme under 
which financial assistance is provided 
lo state GovernmentdUTs for setting 
up Department Stores of various sizes 
bythe Consumer Cooperatives on pro- 
ject basis. . 

Boost To Electronics Industry 

3208. SHRIMATI V A S ~ ~  N- 
DHARA RAJF,: Will the PRIME 
MINISTER'be pleased to state : . 

(a) whether the Government have 
drawn up any plan to give a boost and 
incentives .to electronic industry in 
the couutry : 

(b) if so. the details thereof: and 
(c)  when this pian is likely to be 

implementecl-? 
THE MINISTER OF STATE IN 

THE MINISTRY O F  PERSONNEL, 
PUBLIC GRIEVANCES AND PEN- 
SIONS (SHRIMATI MARGARET 
ALVA)' :(a) to(c) the measures initiated 
.by the Government to give boost to the- 
growth of electronic industry are given 
in the attached statement. 

The following measures initiateif by 
the Government are expected to give 
boost to the g m 2 h  of electronic 
indusiry :- 

(i) Exempting' the entire e l ec  
t m n i c s  industry frour the 

. locational limitation iisposed 
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on other industries: certain conditions. 
(ii) De-licensing of the entire 

industry, .irrespective of levels 
of investment expect for the 
sub-sectors of Entertainment 
Electronics and Strategic Elec- 
tronics. . . . 

(iii) Permitting direct foreign equity 
. upto 51% with its attendant 

advantages of technology 
transfer marketing expertise. 
modem managerial techniques 
and new possibilities for pro- 
motion of exports through 
foreign trading companies. 

(iv) Amendment to the Mon- 
opolies Restrictive Trade Prac- 
tices (MRTP) Act toremave the. 
threshold limits of assets in res- 
pect of MRTP companies. 

(v) The system ofphased Manufac- 
turing Programme   will 
not be applicable to new pro- 
jects although existing projects 
with such programmes will 
continue to be governed by 
them. 

. (v19 Access to foreign exchange 
through the medium of exports 
by the REP Mechanism (Exim 
Scrips). 

(vii) Extending the concessions 
under Section 80 I-IHC of the 
Income Tax Act to exporters of 
Software by insertinpa new Sec- 
tion 80 HHE. 

(viii) Reduction in excise duties on 
the goods permitted to be sold 
in the domestic tariffarea under 

. the. Export Processing Zones 
(EPZS)Scheme. ., 

(ix) Existing units are pertnitled to 
manufacture any article with- 
out additional investment 
under broadbanding subject to 

(x) To encourage software exports, 
Govern~nerit of India have 
identified software exports as 
thrust area and infrastructural 
facilities are being provided 
through Software Technology 
Parks by Depai-tment - of 

. Electronics. 
(xi)' Tools Dies Moulds' are avail- 

able under OGL and at con- 
cessional rate of custom duty 

(xii) REP rate expoits has be& 
increased from 20% to 3096. 

ixiii) REP'S have been made flexible 
for imports of restricted item. 
against export of certain coc- 

. sumers electronics items. 
(xiv) 15% value iddition allowed fo: 

computer exports to GCA. 
(xv) Development of small scale 

industfy is being encourage<! 
Approvals from a number of 
i t e ~ l s  have been decentralisd 
to the level of State DIs. Invect- 
ment limit for this sector ha$ 
been revised to Rs. M lakhs i ~ n t i  

that for ancillary units to R\ 
75 lakhs. 

(xvi) In almost all areas of elcc- 
tronics excluding consunler 
electronics, MRTP companieb 
have been exempted fro111 
clearance under sections 21 anc' 

' 22 of MRTP Act. 
(xvii) Import duty on raw materials. 

components and capital equip- 
ment has been kduced. For 
component industry the dub  
on raw materiels. parts Rt semi- 
finished goods have been 
rationalised. 

(xviii) The import policy is i l lq@ 

, rstionalised with a view lo 
increasing prctduction. 
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Government is promoting 
appropriate applications of 
electronics to improve produc- 
tivity, quality, safety and quality 
of services. 
Various projects have been 
initiated by the Technology 
Development Council. Natio- 
nal Radar Council. National 
Microelectronics Council and 
Electronic Materials Develop- 
ment Council with a view to 
promote innovation, product 
design and development and 
technology development which 
are all basic for the growth of a 
healthy electronics industry: 
Various . research centres and 
laboratories such as the Society 
for Applied Microwave Elec- 
tronics Engineering and Re- 
search, National Centre for 
Software Technology. Centre 
for Development of Telematics, 
Centre for Development ' of 
Advanced Computing Techno- 
logy, Centre for Materials for 
Electronics Technology for 
Development of material and 
stveral Electronics Research 
indDevelopment Centres have 
been set up to carry out R&D in 
well identified areas which is 
also a measure for developing 
self reliant industrial base; 
and 

(xxii) For developing awareness of 
quality, a network of standar 
disation, testing and quality 
control laboratories have been 
set up. Some of these labo- 
m4orits arc authorised to test 
and certify for international 
and nati6n~l quality standards. 
Thio must help in the export of 
ektctronic products. 

Transfer of Various Schemes to States 

3209. SHRI GIRDHARI LAL 
B,WGAVA : Will the Minister of 
PLANNING AND PROGRAMME 
IMPLEMENTATION be pleased to 
state : 

(a) whether the Planning Commis- 
sion has any proposal to hand over the 
plans!projects of regional importance 
to the State Governments con- 
cerned ; 

(b) if so, whether a list of such 
plans/pmjects have been prepared ; 
and 

(c) the names of the plans/projects 
proposed to be transferred to the 
Government of Rajasthan under the 
said proposal ? 

THE MINISTER OF STATE OF 
THE MINISTRY O F  PLANNING 
AND PROGRAMME IMPLEMEN- 
TATION (SHRI H. R BHARDWAJ) : 

(a) No, Sir. (b) and (c) Do not arise. 

IEnglish] 

Loan disbarsed nnder IRDP in Tmil 
Nada 

3210. SHRI R JEEVARATHI- 
NAM : Will the PRIME MINISTER 
he pleased to state the amount of loan 
disbursed under the IRDP in Tanlil 
Nadu during 1989,1990and 1991. year 
wise ? 

THE MINISTER OF STATE IN 
THE MINISTRY OF RURAL 
DEVELOPMENT (SHRI UITAM- 
BHAI H. PATEL): The amount of 
loan disbursed under IRDP in the 
State of Tamil Nadu is as follows : 




